
MR. DEPUTY CHAIRMAN: Dr. Sasmit Patra to move for leave to introduce the 
Criminal Laws (Amendment) Bill, 2021. 
 
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 
MURALEEDHARAN):  Sir, Criminal Laws (Amendment) Bill, 2021 is in the name of 
Shri Prashanta Nanda. 
 
MR. DEPUTY CHAIRMAN:  This has been changed by the office and given to me. 
 
DR. SASMIT PATRA:  Sir, he had authorised us. 
 
MR. DEPUTY CHAIRMAN:  Please, it is not introduced.   

Now, Shri Subhash Chandra Singh to move for leave to introduce the Code of 
Criminal Procedure (Amendment) Bill, 2021; he is not present. Dr. Banda Prakash to 
move for leave to introduce the Orphan Child (Welfare and Reservations) Bill, 2021; 
not present.Now, Shri Tiruchi Siva. 

 
The Women's (Reservation in Workplace) Bill, 2021 

 
SHRI TIRUCHI SIVA (Tamil Nadu): Sir, I move for leave to introduce a Bill to provide 
for reservation of posts for women in establishments and for matters connected 
therewith and incidental thereto.  

 
The question was put and the motion was adopted. 

 
SHRI TIRUCHI SIVA: Sir, I introduce the Bill.  
 

The Constitution (Amendment) Bill, 2021 (amendment of the Preamble) 
 
MR. DEPUTY CHAIRMAN: Now, Shri K.J. Alphons to move for leave to introduce the 
Constitution (Amendment) Bill, 2021 (amendment of the Preamble). 
 
SHRI K.J. ALPHONS (Rajasthan):  Sir, I move for leave to introduce a Bill further to 
amend the Constitution of India. …( Interruptions)… 
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